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MIU BREAKER : m mumtnt it
done at the Central level or State level 7

PROF. S. NURUL HASAN : The 
•Meutneftt it dene at the State level.

IT* W rtW tlW S  *4l%M I 

w fife  wt i t  wr% WTtft tifar vr  
tn :  € » ;  3<Nft*r f irr i 
WTWTWTftr wr fcsstor w m  
qs>f *r «rfirf*r i**fr $ w* **r

3rtw *1$  % w  §*rr
| w n # ?

PROF. S. NURUL HASAN : No, 
Sir.
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PROF. s. NURUL HASAN : The 
policy of Government is, those students 
whose parents1’ or guardian's total income 
from all sources is more than Rs. 500 per 
month are not awarded post-raatric scho-
larships.
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PROF. S. NURUL HASAN : I am 
afraid I have not been able to explain my 
point. I thought I had made it clear that * 
there is a difference between pre-matric 
and post-matric ’scholarships. Post-matrlc 
scholarships are given by Central Gover-
nment and they are in the centrally 
sponsored sector. On the other hand, 
pre-matric scholarships are in the State 
sector.

SHRI S. RADHAKR1SHNAN : May 
I know the basis on which the amount was 
allotted to the States by the Central 
Government ?

PROF. S. NURUl HASAN : AH 
students belonging to the scheduled castes 
and scheduled tribes, whose parents' or 
guardian’s income does not exceed Rs. 500 
per month are entitled to post metric 
scholarships. If the number goes up, 
the number of scholarships will also go up.

Cut to Proewemeat Price of Rabi Ora* 
as R ecew eded  by A. P. C.

+
*437. SHRI JHARKHANDE RAI 

SHRI MOHAN SWARUP:

Will the Minister of Agriculture be 
pleated to state:

(a) whether the Agricultural Prices 
Commission has recommended a cut in 
the procurement prices Cor Rabi crop aad 
a marginal hike in the issue price of wheat 
distributed through the pubic distribution 
network; and

(b) if so, what are Government's deci-
sion* thereon ? (

T H i MINISTER OF STATE ltjl THfe 
MINISTRY Of* AORlCULTORfc (SHRI 
ANNASAHEB P. SHINDE): * (*) Ytft.
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SHRI ANNASAHEB P SHINDE 
Then I am sorry I did not follow that part 
of the question of the hon. Member

THE MINISTER OF AGRICULTURE 
(SHRI F A AHMED) A> regards the 
consideration of the recommendation of 
small farmer as a unit, we will consider 
that svggestion at the appropriate time

SHRI RANABAHADUR SINGH . 1 
want to know whether this commission 
that has been set up bv the government to 
find the cost of production of farm crops 
mil be a permanent commission or it 
is an ad hoc one

SHRI ANNASAHEB P SHINDE 
The hon Member is under the impression 
that the Agricultural Prices Commission 
i*, a body which is specifically asked to 
go into the puces for being taken into 
consideration and to arrive at the cost 
of production What the hon Member 
has in mind is the scheme of the Ministry 
of Agriculture which has been prepared 
with a uew to arrive at the cost ot 
production Wp have set up units in 
various States to go into the cost of 
production of major cereals N ittiraliy, 
that infotmation would be available to 
the Agricultural Prices Commission to 
determine and work out their tccommenda 
tions

SHRI MURASOLI MARAN Out 
of the procurement price of wheat fixed at 
Rs. 72,1 understand, the handling charges 
come to about Rs 25 a quintal Is it 
not too high and has Government taken 
any action to reduce the handling charges 9

SHRI ANNASAHEB P SHINDr 
As to whether the price of Rs 76 is high 
or low, various views have been expressed. 
As far as the handlist charges are 
concerned, the Chief Ministers did go 
into this problem and recommend that 
the subsidy borne by the Government 
for th$ distribution of wheat should be 
mdused to * way as to reduce the 
costof4fnrifc*ition and hanging charges.

They also thought that theic was need 
to go into the prubJem and examine to 
what extent there is scope foi reducing the 
hardhrg chaiges

SHRI MbRASOII MARAN Do 
the handling chaigcs comc to Rs 25 ?

SHRI ANNASAHhB I* SHINDJb. 
Tho total cost dtes come to Rs, 25 a 
quintal but it will be wrong to interpret 
that this is ail about cuntnt stocks,
becausc Rs 7 to Rs 8 is the cost of
carivinp the buflei stocks If we exclude
that it comes, to Rs 17 to Rs 18 and
even out of Rs 17 to Rs 18 gunny 
bags, nnrket ch irges, sales tax etc come 
to Rs 11
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SHRI ANNASAHLB f  SHINDL The 
suggestion was not with regard to three 
jeirs but the suggestioi was that well 
in advance of sowing season the prices 
should be announced so that the farmers 
should know whit prices the\ an iikcly 
to get The second suggestion that 
camc up w ib that there should be an 
integrated po'icj appioach as fat as the 
prices of wheat agricultural food crops 
and commcrcial crops are conceined

SHRI NARSINGH NARAIN 
PANDEY What decisions have you 
taken t

SHRI ANNASAHEB P SHlNDE 
These are the recommendations 
Government has to consider all these 
things

SHRI K  LAKKAPPA The Agricultural 
Priced Commltsion, wN»* tecommenda- 
tfons were a Habtot m m  in the recent
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Chief Ministers* Conference, while 
f»xmg up the priccs of cereals grovm m 
South Indian States, has utterly neglected 
and discriminated against them ’This was 
brought ap in this Conference May I 
know whetbci the Government of India, 
while fixing up prices is going to take 
into consideration the cost of production, 
expendituie and othor things in different 
States and whether tlm Commission 
wilt be guided by certain decision of the 
South Indian States so far as lixincs up 
of prices is concerned ? Wlnt is the 
reaction of Go\unment and whit was 
the reaction of the Clue Ministers’ 
Conference m this behalf ?

SHRI ANNASAHEB V SHINDE 
] do not think we should mtioducc the 
r«irio«al umtrov,ersv

I SHRI K. 1 AKICAPPA It was raised
* in ih«* Chief Mimsieis’ Conleience m l 
immediately after the conlcrcnce some 
statements were made.

SHRI ANNASAHLB P SHlNDfc 
I would like to submit that the Agiicultural 
Prices Commission is asked ftom time 
to time to go into the suppon prices of 
various food crops mcluJing ciops which 
are grown in South India, like baira, 
lowai etc They announce the prices 
hum year to yeai It is not that if 
Government of India ask* the Prices 
Commission to go into particular 
commodities or food crops, tin y examine 
and make recommendations

SHRI K LAKKAPPA The South 
Indian Slates have made a specific charge 
that discrimination has been meted out 
to them in fixing up prices bj the 
Agricultural Price* Commission. That 
discriminatory attitude should be stopped 
by Government It was made by the 
representatives of the South Indian States 
and Chief Ministers He has not 
answered that
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SHRI ANNASAHHJ P SHINDE: 
As far as Punjab and Harvam arc con-
cerned, the marketing system is much 
better organised. But the complaints aie 
mainly from U. P This time, t iking wt»> 
consideration the last vear’s experience, 
this has been looked into and n consulta-
tion with the Slate Government oi U P , 
vk Inve dccided now to set np almost 2400 
centres all uver U P. and many centies 
will be effecting ducct purchas.es from 
farmers
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SHRI ANNASAHEB P. SHINDE • 
The farmers* interest ddes not sotfsr 
because, so iong as new prices are not 
annowMed* the Food CtafKMratfoo of 1<mN» 
and other agencies art instrocted 1o  
pwchase at the prei^ous prices.




